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IN THE CENTRAL ADMINISTRATIVE TPTF\” AL
JAIPUR BENCH

Jaipur, this t H:ﬁ?"%av of February, 2010

1

CRIGIMNAL APPKIEATIGHND,Biﬁ./Z&GS

CORAM:
HON'BLE MR, M.L. CHAUHAN, JUDICIAL wwa R
HON'BLE MR. B.L. KHATRI, ADMINISTRATIVE MEMBER

Jose Thomas son of Shri Thomas Jlose, aged about 50 vears, at
present working on the pu:,t or Lauurmo:y achnician, Offica of Group
Caenter _ I, CRPF, Goif Course Road, la”w:f. Resident of M.S. Rawat
Colony, Foy Sagar Roaaq, Ajimer (r\aja:,m,u\

Affairs, North

3
o
jos
§m]
s
A
D
e
L
fD
~r
o))
-3
<
=
3
m
"1
L
0
~

X
O

)

{

2. The Diractor Genesral, Central Resarve Police Forca., CGO
"

Reserve Poiice Force, Lavel-7,

3. The Director Medic !
Biock No. 10, R.K, Furam, New Daini. ,

4. The Additional DIG, Group Center-1, CRPG, Golf Coursas Road,
Ajimer, ’

»

CEDER

PER HON'BLE MR, 8.1, KH&ERT

This OA nas been filed against the_‘order dated 22 12.2004
wherahy the reurecema ion of the application was decided as per the
direction of the CAT M U'Tszﬂ Bench (camp at Aurangabad)} in OA& No,
607/2004. The applicant had prayed for psyment of amounts due as

mentioned in Sub Para No 2 of Para 4 of this (O4A which reads as

-under:-

M



' Sr.no. | Head L Amount
B | City Compensatory Aliowance | 480.00
LI | Becoverad Amount | 4,115.00 |
T | Children Education Allowance 800.00 |
Ty | Washing Allowance " 3,100.00 |
GV I Anomaly in fixation i 5,000.00 |
Vi \ Detachment Allowance | 45,000.00 ;
TV Hill Compensatory Allowance 4,550.0C |
'viii | Ration monev at enhanced rate!  9,100.00 |
| Ix Ration monay from £1.04.1996 | 5,400.00
! | To September, 1998 |
| Patient Care Allowance . . 3,5006.00
| X -Attachment Allowance . L 40,000.00
L |T0TAL o .11,21,146.00 |

YWe have heard the rival submission of the parties on "mz s

raised in this 04, Now zil the above points invelvad in this OA are

being decided through this order:-

5896 Citvy Compensatory Alowance

This point has bean raisad in Para No. 4.12 of the OA by the

posted at Group Centet -1, CRPF aimer, It is not in dispute that

ne was not gefting ration money and boarding allowances. In

view of nate -1 below Para 1 of Ministry of Financa © & M datad

‘

27.11.1935 whir:h was published as G.O. No. 13/92 it has heen
made c:ic—:as that those who are getting free lodging, hoarding
tion allowance, ~h-¢ will be given only 50% CCA,

The applicant was not given free boarding and ration allowance:

herefore, he was entitied to get 100% CCA during ‘;‘he period..
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- 3. In the

T

11 - .-

from anv oﬂ‘er institution. Since the appiicant was posted at a

static place instead of duty Batialion, he did not claim the relief

- of the lafter raferred teo above and hence he was not entitied to

‘detachment allowance 2t the enhance rate,

In view of the above reply, we are of the opinion fhatl the

v

applicant is not antitied for Attachment Allowance.

N

re ult, the OA is disposad of aq per the dtrer-t:m:, in &h

order with no order as o costs.
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